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Modemlsatlon of Dharlwa. Woollen 
Mills 

10116. SHRIMA TI SUKHBUNS KAUR: 
Will the Minister of TEXTILES be pleased to 
state: 

(a) the amount spent on the moderni-
sation of the Dhariwal Woollen Mills; 

(b) when the modernisation programme 
is likely to be completed; 

(c) whether the modernisation pro-
gramme is likely to increase production; and 

(d) if so, the details thereof? 

THE MINISTER OF TEXTILES AND 
MINISTER OF FOOD PROCESSING IN-
DUSTRIES (SHRI SHARAD YADAV): (a) 
An amount of about Rs. 11 crores has been 
spent on modernisation of the Dhariwal Mills 
till date. 

(b) It is expected to be completed 
during the current financial year. 

(c) Yes, Sir. 

(d) worsted yarn and fabric production 
is expected to register an increase of about 
300 per cent over pre--modernisation level 
once all the backward and forward mechani-
cal linkages alongwith work load and work 
assignments get settled. 

[Translation] 

Co-Ordination of Projects 

10117. SHRI BHOGEDRA JHA: Will 
the Minister of WATER RESOURCES be 
pleased to state: 

(a) the details and latest position of the 
multi purpose project for the entire 8agmati 
river range; 

(b) whether Government propose to co-
ordinate the ongoing Karmaiyya multi-pur-
pose project of Nepal with the Bagmati river 
project; 

(c) if so. the details thereof; 

(d) whether the problem of water scar-
city for the 8agmati river projed is likely to 
arise due to the construction of the Kar-
maiyya project; and 

(e) if so, the corrective measures pro-
posed to be taken in this regard. 

THE MINISTER OF STATE OF THE 
MINISTRYOFWATER RESOURCES (SHRI 
MANUBHAI KOTADIA): (a) to (e). India has 
requested from Nepal the details of their 
studies in respect of 117 metres high dam 
project at Noonthore over 8agmati river so 
that appropriate suggestions can be madeto 
them for taking care of India's downstream 
requirements. The response of the Govern-
ment of Nepal to this request had not been 
encouraging. The matter stands included in 
the list of issues to be pursued with the 
Government of Nepal. 

[English] 

Assistance by Financial Institutions to 
NTC 

10118. SHRI M.V. CHAN-
DRASHEKHARA MURTHY: Will the Minis-
ter of TEXTILES be pleased to state: 

(a) whether the funds provided by the 
Industrial Development Bank of India and 
other financial institutions to the National 
Textile Corporation (WBABO) Limited. Cal-
cutta for carrying out modernisation of its 
various mills have been utilised for the pur-
pose; 

(b) whether NTC is adhering to the 
repayment of loans schedules; 
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(c) whether any complaints have been 
received in this regard; and 

(d) if so. the action taken thereon? 

THE MINISTER FOR TEXTILES AND 
MINISTER OF FOOD PROCESSING IN-
DUSTRIES (SHAI SHARAD YADAV): (a) 
Yes, Sir. 

(b) Due to continuous heavy losses. 
NTC mills could not adhere to repayment 
scheduled in respect of Principal amount. 

(c) and (d). The Financial Institutions 
have written to NTC for repayment. How-
ever. after negotiations, NTC paid amount 
equal to 25% of the installments due and 
requested for rescheduling the loan instal-
ments for the balance of the loan. The Finan-
cial Institutions propose to consider this 
request on case to case basis. 

Remote Sensing Technique for Water 
Resources Managements 

10119. SHRIM.M. PAllAMRAJU:WiII 
the Minister of WATER RESOURCES be 
pleased to state: 

(a) the name of the organisations in-
volved in the planning of water resources 
and their specific responsibilities; 

(b) whether Government are increas-
ingly using the date generated by remote 
sensing applications for identifying. assess-
ing and planning and suitable and proper 
use of the water resources; and 

(c) the problem faced in the process of 
our planning on water resources? 

THE MINISTER OF STATE OF THE 
MINISTRVOFWATERRESOURCES (SHRI 
MANUBHAI KOTADIA): (a) The Ministry of 
Water Resources has the overall responsi-
bility to lay down policy and programmes for 

the development and regulation of the coun-
try's water resources. In performing this role. 
the Ministry is assisted by the Central Water 
Commission. Central Ground Water Board 
and National Water Development Agency. 
The Central Water Commission shoulders 
the general responsibility of i'litiating, coor-
dinating and furthering. in consultation with 
the State Governments concerned, schemes 
for the Control. conservation and utilisation 
of water resources. The Central Ground 
Water Board Carries out nation wide sur-
veys and assessment of ground water re-
sources and lays down policy guidel'nes for 
their management and development. The 
National Water Development Agency is 
preparing water plans of peninsular river 
basins and sub-basins under the National 
Perspective of water Resources Develop-
ment. Besides. the consented Departments 
of the State Governments are also involved 
in the planning of water Resources. 

(b) Yes, Sir. 

(c) Uncertainty about the availability of 
financial allocations. lack of trained ade-
quate man power. opposition to large dams 
for environmentalists and activitists, inter-
state disputes and difficulties in rehabilita-
tion and resettlement of project oustees are 
some of the major problem faced. 

Indigenous Produciion of 'Azathl-
oprine' 

10120. SHRI K.S.RAO: Will the Minis-
terof HEALTH AND FAMllVWElFARE be 
pleased to state: 

(a) whether Azathioprine' as essential 
drug for kidney trans-plant patients is being 
imported at present; 

(b) if so. the approximate sale price of 
the drug per tablet in the market; 

(c) whether an Indian research has 


